145 Re. loss of Police

REPORTS OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS

SHRI MAHENDRA MOHAN MISH-
RA (Bihar): Sir, I bHe3z to lay on the
Tablée, a copy ecach (in English and
Hindi) of the following Reports of the
Commitiee on Public Underatkings:—

(i) Seventy-ninth Report on Ac-
iion Taken by Gnvernment on the
recommendatioris contained in the
Seventy-first Report of the Com-
mittee on Bharat Aluminium Com-
pany Limited,

{ii) Eighty-second Report on Ac-
tion taken by Government on the
recommenaations contained in the
Seventy-Sixth Report of the Com-
mittee on Minerals ani Metals Tra-
ding Corporation of India Limited-
Export of Iron Ore.

(iii) Eighty-fourth Report on
Action by Goveroment on the re-
commendafjons contained in the
Sixty-first Repor! of the Commitiee
on Central Ccottoge Indusiries Cor-
poration of India Limited.

(iv) Fighty-ffth Report on Action
‘taken by Government on the recom-
mendations contained in the Sixty-
seventh Report of the Comrmitlec on
Hindustan Antibiotics Limiled,

(v) Eighty-sixth Report on Action
taken by Government on the recom-
mendationg contained in the Seventy-
foutrh Report of ithe Comrhitiee cn
Mazagon Dock Limited—Ship build-
ing.

REPORT OF THE COMMITTEE ON

THE WELFARE OF SCHEDULED
CASTES AND SCHEDULER TRIBES

SHRI H. HANUMANTHAPFA (Kar-

nalaka): Sir, I beg to lay on the Table -

a copy (in English and Hingi) of the
Forty-sixth Report of the Committee
on thé Welfare of Scheduled Castes
and Schefuled Tribes on the Mimstry
of Home Aflairs—Reservations for, and
employiient of Scheduled Casteg and
Scheduled Tribes i1 Assam Rifles, Bor-
der Security Force, Central Industrial
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Security Force and Ceniral
Police Force.

Reserve

RE. SUO MOTU STATEMENTS FROM
GOVERNMENT ON PROBLEMS OF
‘ FARMERS
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REFERENCE TO THE REPORTED
LOSS OF POLICE WIRELESS COM-
MUNICATION CODE AT MYSORE

SHRI JASWANT SINGH (Rajas-
than): Sir, I rise to make a Special
Mentign over a matter of very urgent
public importance. I refer to the loss



